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MATTERS UNDER RULE 377
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f ih )  R e p o r t e d  u s e  or T e l e p h o n e  B i l l  
F o r m s  i n  H in d i  b y  P o s t  a n d  T l l e - 

g r a p h  D e p a k t m e n t

SHRI K GOPAL (Karur) Mr 
Deputy Speaker Sir with your perm is 
s io n  I wish to bring to the notice of 
this House and your foodaell a matter 
of public importance, the breach of as
surances given by the Prune Minister 
from time to time regarding the langu
age is&ue We were assured that Hindi 
will not be imposed on non-Hindi 
speaking people I enclose herewith 
j  telephone bill which is only In 
Hindi
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